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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD

0.A.MNo,200 OF 1999, ODATE_OF ORDER:11-2-1999,

BETWEEN:

T.V.S.Narayana. ..-.Applicant

and
1. Divisional Railuay Manager,
S.E.Railvay, Waltair.

2. 5r.0ivisional Personnel Officer,
S-E.Railuay, Ualtair.

. «+..Reapondents

COUNSEL FOR THE APPLICANT :: Mr.K.R.Srinivas
COUNSEL FOR THE RESPONDENTS:: Mr.,N.R.Cevaraj
CORAM: |

THE HON'BLE SRI JUSTICE D.H.NASIR VICE CHAIRMAN
AND .
THE HON'BLE SRI H.RAJENDRA PRASAD,MEMBER (ADMN)

t ORDER":
ORAL ORDER(PER HON'BLE SRI JUSTICE D.H.NASIR,VICE CHAIRMAN

The..learnad Counsel for the Applicant
is not present inspite of the matter posted for dé;r

missal today. Heard Mr.N.R.Devaraj,leernad Standing
Counsel for the Reapondants.

Hance, the OR is dismissed fPor default. No costs,

S
( D.H.NASIR )
VICE CHAIRMAN
DATED:this thg 11th _day of February,1999 ’
Dictated in the Open Court ﬂhﬂﬂ-”l

8839.
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LY
IN THE CENTRAL ADMINTSTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD

ORIGINAL APPLICATION NO.200 of 1999

DATE OF JUDGMENT:9th SEPTEMBER, 1999

BETWEEN:
T.V.S.NARAYANA .. APPLICANT
AND

1. The Divisieonal Railway Manager,

South Eastern Railway,

_Walf'.airf
2. The Sr.Divisional Persoconnel Officer,

S.E.Railway, Waltair. .. RESPONDENTS
COUNSEL FOR THE APPLICANT: Mr.K.R,.SRINIVAS

COUNSEL FOR THE RESPONDENTS: Mr.N.R.DEVARAJ, S3r.CGSC

CORAM:
HON'BLE SRI*R.RANGARAJAN, MEMBER (ADMN.)

HON'BLE SRI B.S.JAT PARAMESHWAR, MEMBER (JUDL.)

JUDGMENT

ORAL ORDER (PER HON'BLE SRI R.RANGARAJAN, MEMBER (ADMN.)

Heard Mr.K.R.Srinivas, learned counsel for the
applicant and Mr.N.R.Devarai, learned standing counsel for

the respondents.

2. The applicant filed this OA praying for stepping
up of his pay on par with his junior. For the same relief,
0.A.No0.1034/96 was filed which was dismissed on 5.6.97. ’
The applicant had filed that OA on the basis of the letter
NO.DPO/WAT/21/TVS/74, dated 15.4.98 (Annexure A-8 at page

23 to the OA) reported to have been issued by the SDPO,

S.E.Railway, Waltijar Division, stating that the

§) :
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administration failed to serve the notification calling him
for his willingness %o go for the Electrical Tractjion
Training at TATA. In view of that Jletter, the applicant
submits that he is entitled for stepping up of his pay as
_ ,imc&ﬁ‘q.ktkLP . ] )
prayed for. 1In thi3 OAti;eo, the applicant is fair enough
to enclose the letter NO.BS 1I/21/TVS/, dated 25.6.98
(Annexure A-10 at page 25 to the OA) wherein it is stated
by the DRM(P), Waltair that the Jetter dated 15.4.98 was

not issued by them. Hence the correctness of the letter

dated 15.4.98 has been disputed by the same authority.

3. In view of the above, we do not find that it is a
fit case for adiuvdication. Hence the O.A. is dismissed at

the admission stage itself. No order as to costs.

*,\_,L/i

.5, JAI-PARAMESHWAR) ' {(R.RANGARAJAN)

_-MEMBER (JUDL.) MEMBER (ADMN. )
/) ,‘)2}

“ DATED: 9tch SEPTEMBER, 1999 ﬂ‘”’\
Dictated in the open court. ‘ruei‘
LY

vsn



STANDIRG CFU\E'L'

] b

/

151-KNh 11 8D Soung

TYRID 3Y
COMRARTD DY

TH D Caf

CaNTR
HYDI2A34) B ZNCH

Tie HON'3ALTD MR

THI HON'T3LE HR.H.

:?
3
'.'_]
i
.'-U
=
o |
L
)
[
~—

I

DATT OF ORDER: C{\‘ S

asL AVAINTE TR
HYAIRAE20.

o :f”/i |

R
i
=
v}
r
¥} ~—~ X
=y

0\

CHECKED 7Y
ARDRDYID BY

Ty TRIT

aHGARAJti/>/7
)

10 SRR

AR TTTTR AT IMTORIN

155450

ALLEFEED

N7 T TIENS

@

" oRG qMeias
Contral Ddmisisuatil
dww [ DESP

27 SEP |

gauuia gl
HYDERABAD

afaH
s Tribunal
ATCH

09 .
¢
BENCH_j




